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Phone   :oll-2617102.7

MINISTRy oF
ARMED FORCES  TRIBUNAL lpAL  BENCH

F.  No.1 (64)/2009/AFT/PB/Adm-II

CIRCU.LAR

West Block -Vlll
Sector -.I,  R.K.Puram
New Delhi -110 066

Dated  :  I I    Sep 2023

•Applications  are  invited for filling up the  posts of Registrar in the   Armed  Forces  Tribunal,  Regional

Behch,  Chandigarh  on  deputation.basis fora  period of three years from  Suitable  candidates, who fulfill the
eligibility  conditions:-

SerNo Name  of  thePost
No.of post     ' Pay scale (Rs.) Eligibility  conditions        :

01. Registrar 01 Pay Matrix Level-13 Officers     of     Central     Government     or     State
(General  Cen'tralService•'Group'A'Gazetted,Non-Mini5[erial) (Rs.118500-214100) Governments   or   Supreme Court or High  Courts

or    District    Courts    .or.   Statutory/    Ailtonorr)ous
bodies    having    pensionary    benefits    or   Judge
Advocate  General  Branch  of Army,    Na,vy  &  Air
Force   and other similar institutions:

(a)  (i) holding.analogous post.on  regular basis
in. the parent cadre or Department;  o,r

(ii) five .years  regular`service  in  the .paren.t`
cadre or Department.in the  Level-12 of the
Pay Ma.trix;  and

(b)   holding degree in  law from  a.recognised
University.

Note:`The  period  of  deputation  jncluding  period-
of   depiltation.  in    another   ex-cadre    post   held
immediately   preceding   this   appointment   in   the
same  or  some  other Organization  or  Department
.of   the.  Central   Government   shall   not   ordinarily•   exceed foi!ryears.

2.        The  pay  of  the  officer  selected  on  deputation  basis  win  be .governecl  by  DoP&T  O.M.  No..  6/8/2009-
Estt.(Pay-ll) dated  17.06.2010,  as amended, from time to time.

3.       `Tha departmental  officers  in the feeder grade who  are  in direct line  of promotion,  sha.ll not  be eligible for
consideration for appointment on deputation.  Similarly,  a' deputationist in  the Armed  Forces Tribunal shall  not
be eligible for consideration for appointment by promotion channel.

4.       The  maximum  age  limit for appc)intment  by deputation  shall  not exceed  56 years with  a  residual  service
of four years.as on the closing date  of receipt of applications.

5.       T.he  application  in  the  prescribed pro forma (Annexure-I)  of the  eligible officer, who can  be spared.in th`e
event  of  his/her  selection  may  be  forwarded  to  the  Principal  Regist.rar,  Armed  Forces  Tribunal,  Principal
Bench, .West  Block-Vlll,  Sector-I,  R.K.  Pura.in,  New .Delhi -1 10  066  by  the  Department
2023  (Friday)  along  with  photo  copies  Of the  Annual  Confi
candidates.and the Vigilance C]earance Certificate.
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6.        The  applications  received without supporting  documents,  photograph,  unsigned  and  incomplete  in  any
manner,  shall  be summarily rejected.                                                                                                                                              I

7.         It  may  please  be  noted  that  this  Office  is  not  yet  enlisted  in  the  Directorate  of  Estate  for  allotmeht  of
GPRA (General  Pool  Residential Accommodation).

(Dharmender Rana)
Principal  Registrar

Enclosure:   Annexure-1

Distribution  :-

1.           The secretary General, Supreme court of India

2.            The  Registrar  General,  All  High  Courts  with  a  request  to  circulate  the  same  among  all  the
eligible officers  of Registry and  District Courts.

3.            The  principal  Registrar,  Central Administrative Tribunal,  New Delhi

4.           The under secretary,  MOD, AFT cell,  New Delhi

5,            The JAG  Branch Army/Navy/Air Force,  New Delhi

6.            AFT,  Principal  Bench,  New Delhi -Website

7.            The  Registrar,  AFT,  Regional  Bench,  Chandigarh with  a  request to  circulate  to  lo.cally  among
Govt.  offices  located  in  its jurisdiction.  It  is  further requested  that window  advertisement  may
be got published  in one of the widely circulated dailies  of your region.

8.             All  Ministries  of Gol.

9.            The chief secretary,  Qovt.  of NCTD,  Delhi  secretariat,  I.P.  Estate,  New Delhi -110002

10.          Guard  File.
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*Impori.£'it: .E}a}-band  and  Grads  Pay granted  under ACP/MACP  are  personal to the  officer and therefore,
I          r  -I__   ___L   L_lJ   ,`..   -^.1.Il-r  h-c=ic   +r`-_`._  _``_   .'-____            ,   `,

inentioned.    Only  Pay  Band  and  Grade  Pay/Pay  scale  of the  post  held  on  regular basis  to
and  Grade  Pay where  such  benefits  have:  Details  of ACP`/MACP  with  present  Pay  Band

y;the Candidate may be indicated as below;

should 'not  b.
be  menti.one
been drawn:

Office/I

8.       N,atu-fej,.of

Pay Band, and Grade Pay
drawn under ACP/MACP

present   employment   i.e.

Scheme

Ad-hoc   or.

Temp¢rply;:PrQuasi-Permanent or permanent

ln  !Ic.ase    the present   employment
deputa.tio..h/contract basis,  please state.

.'

a).       The`. dat'e   of   initial
appointm'ent

9.1   Note:

is   held    on

b)   Period of
appointment on
deptltation/contract

c).  Name of the ,parent
office/organization to
which the applicant

-the

d)-Name  of the  post
Pay   of  the   post   held   in
substantive    capacity    in

arent Or anization

applications  of  suchalready  on  deputation,I,.  I     I\'\J\\=.    I,I    \=,-\J\,    -,     _..._-I  _    _    .               ,

officers.should be forwarded  by the  parent cadre/ Department alongwith Cadre
Clearance. ,.Vigilance Cl?arance arid  integrality certificate.

9.2  N6t:e:.    Information  under  Column  9(c)  &  (d)  above  must  be  given  in  all.___        _..1_:J_      ,L-

balding    a  .post  -on    deputation    outside    the
anization.arent cadre/or

the  applicant,  date
a lien  in his

In  Case  of  Officers

casesr:.'wihere.    a    person    is
maintaininaniz:ation  but stillcadre/or

10.    Iff at,y
from .the. Ia

i)bit  held  on Deputa.tion  in the  past
utation and other details.

11.     Additional details about present employment

of return

Please ..state! whether  working   uncle;  (indicate  the  name  of  your  employer
againstthe re!eva.nt column)      .

a)   '.. Ceritral  Government.     .
b). .  State.,Government

:\     guotvgenFonT::: a:3:R,::jt;ogn
e) +:    uniye.rsities

..  Other
Please state whether you are12.

the fe

working in the same
rE!de or feeder {o feeder

of  Pay?  lf yes,  give
.which   the   revision  took   place   and

:in  F`evised  Scale!

re-revised

are  inDepartment.and



ANNEXURE-I

BIO-DATA/CURRICU LUM   VITAE  PROFORMA

Post   applied for

1.   Name and Address
(in  BIock  Letters)2.(i)DateofBirth(in  Christian  era)(ii)Mob"eNO.(iii)E-mailID

3.  (i)  Date of entry into service

(ii)  Date of Retirement under   Central/
State Government Rules

4.   Educational  Qualifications

5.    Whether Educational and other
qualifications required for the post are
satisfied.   (lf any qualification  has  been
treated as equivalent to the one prescribed

.   in the RI]les, state the authority for thesame)

Qualifications/Experience          required          as Qualifications/experience  possessed  by the officer
mentioned in the advertisement/circularEssential

Essential

A)      Qualification8)ExperienceDesirable A)      Qualification
8)      Experience

Desirable

A)      Qualification8)Experience5.1Note:Thiscolumn  needs to  be  amplifie A)       Qualification
8)      Experience

d to indicate Essential and  Desirable Qualifications as

mentioned   in  the  RRs  by  the  Administrative  Ministry/Department/Office  at  the  time  of  issue  of
Circular/and issue of Advertisement in the Em ployment News.
5.2    ln the case of Degree and  Post Graduale Qualificat.Ions Elective/main subjects and subsidiary

subiects may be indicated  bv the candidate.
6.    .  Please  state  clearly  whether  in  the  light  of  entries
made  by  you  above,  you  meet  the  requisite  Essential
Qualifications and work.experience of the post
6.1    Note  :    Borrowing  Departments  are  t-o  prelevantEssentialQualification/\/\/orkexperle

Provide  their  spe.cifi6  56inrri-e.hts  ivie+vi;s. 66nfirming .thencepossessedbytheCandidate(asIndicatedinthe

• Bio-data) with reference to th'e post applied.

7.     Details  of Employment,  in  chronological  order.    Enclose a separate sheet duly authenticated  by

your signature,  if the space below  is  insufficient.     .

Office/InstitutionI Post  held  o •From To Pay Band and Nature of Duties  (in detail).

egular basi rade Pay/Pay ~ highlighting  Experlence
Gale of the post required for the post

held on regularasis applied for



• th now drawn
14.   Total emoluments per mon

:G    d    Pa Total EmolumentsBas's Pa n the PB raey

15.    .'l.i  t!ascale,i{rfe

•:1'

...':tfte  applicant beloriestsalaryslipls5u
.gs to an Organization which isedbytheorganizationshowing not following the Central Government Pay-thefollowingdetailsmaybeenclosed.

?.         ;.I,,L.`':

• Basic Payi',vi/ith Scale of Pay ap.drateofincrenrent Dearness Pay/Interlm relief/otherAIIowancesetc.,(withbreak-updetails) Total  Emoluments

16.   ..Addit,iohal  information,if -any,  relevant to the

post you{abplied for in  suppond-of your suitability for
the post..:  This among other th!.rigs may provide

;n:::,Tca:,t9onn:,:,1,r:3:fr:sts:otL,a:ELd:;i:::,aancda:,:,mtcork
exp'erierfee g-ver and above pr6scribed in the Vacancy
Circular/Advertisement)       '

•17...Whether belongs to the Scheduled Castes, the
Schediil6!d..Tribes, t-he Other Backward Classes, and
other.s ecial.Gate

.\

I  hay.e  carefully  gone ;through  the  vacancy  circular/advertisement  and  I  am  weH  aware that the
information  furnished  in  the  Cu.rriculum  Vitae  duly  supported  by  the  documents  in  respect  of  Essential
Qualiri.c:tiongivork  Experience  submitted  by  me will  also  be  assessed  by the  Selection  Committee  at the
time  of selecti`on for the  post..  The  ir`formation/details  provided  by  me  are  correct  and true to the  best  of
my knowledge and. no material fact having a bearing on. my selection has been suppressed/ withheld.

(Signature of the candidate)

Address:



Certificatio by the  Employer/Cadre Controlling Authority

tails  :provided   in  the   above   application   by  the   applicant  are   true   and
.     `-        \     .        :

correc!!  ;5::p`€r.the  facts  available  on   records.     He/She  possess  educational  qualifications  and

experienca'.in.;ri.tioned  in the vacancy Circular.   If selected,  he/she will be  relieved imm?diately.

2.          Als.oc6rtifiedthat;

(ji)        ,  His  /,Har  integrity  is  cert`if!ed.
I

(iii)     . .ri.is/Her 6R  Dossier in  oi.iginal  is  enclosed/photocopies  of the ACF`s  for the  last 5  years duly

attested b.y..ah.¢f{icer of the rank of Under Secretary of the Govt.  of India or above are enclosed.

(iv)        Na  risai.o:.„minor  penalty  .has  been  imposed  on  him/her  during  the  last  10  years.Or  A  list  of

major/ini.nor 6e.n.allies  imposed:.on  him/her during  the  last  10  years  is  enclosed  (as  the  case  may
I

be).

Countersigned

(Auth.ority with  Seal)

Employer/Cadre  Controlling



Phone.  :  26105124
Fax No :  26105361

GOVERNMENT OF INDIA

ARMED_FOR¥'EN::TE:uPNFfiFEETNC±EipALBENCH

F.  No.  2(1 `7)/20i 3/Rect/AFT/PB/Adm-I

West Block -Vlll
Sector -1`,  R.K.Puram
New Delhi - 110 066

Dated:  Osi}eptember, 2023

CIRCULAR

Applications  are  invited  for filling  uP  the  .posts  of  Fina.ncial  Adviser  and  Chief  Agcounts  Officer,
Joint`Regjstrar,  Deputy Registrar,  DepLlty Controller 9f Accounts  ,Deputy  Director (Documentation},
Principal Private Secretary, Assistant Registrar(Protoco»,  Private Secretary, TTibunal Officer/Section
Officerr    AccoLlnts   Officer,  Assistant,     Tribunal   Master/Stenographer  Grade-1,   Junior  Accounts
officer and  Upper Division  Clerk in the Armed Forces Tribunal,  Principal Bench,  New Delhi  on deputation
basis for a period of three years from suitable candidates, who fulfill the eligibility conditions:-

No
Name  of  the.Post o.ofost

Pay scale (Rs.)
Eligibility  conditions                                     I

1. Financial 01 Pay Matrix Level-13 Officer   of   the    organised    accounts    cadre    of   theJ
Adviser and (Rs 1 23100-215900) Central` Government:

-ChiefAccountsOfficer (i)   holding analogous posts on regular basis;   or

(ii)    with  five  years  regular  service  in  the  level-12  in
(General the pay matrix (Rs.  78800-209200).                                        I
Central Service i

Group 'A' Note:  The   period   of  deputation   including   period   of
Gazetted deputation in  another ex-cadre  post held  immediately
Non- preceding   this   appointment   in   the   same   or   other
Ministerial) organisation  or Department of the Central Govt.  shall

not ordinarily exceed five years.
2. Joint 01 Pay Matrix Level   -12 Officers     of    the     Central     Government    or    State

Registrar(General (Rs 78800-209200) Government   or   Supreme   Court   or   High   Court   or
District     Courts     or    Statutory/Autonomous     bodies
having  pensionery  benefits    possessing  a  degree  in

Central Service law:
Group `A' (a)         (i)              holding     analogous     post    6n     regula
Gazetted,(Non-Ministerial) basis lntheparentcadre or    department;      or

[!ren,cEi::e.yre3:spa:emg:i:r,n:e::i:,e,nin,etvhefi
-11.    ofthepaymatrix;  and

(b)          Having       ten       years       of       experience       in,personnelandAdministrativeorJudicialI

works.Note:Theperiod   of  deputation   including   period   of   .

8:epcuet:{i°gn|fij:n:tphpeorjnetx:Cean:r:np:::h::dL:mo:d::t:I:iotherOrganizationordepartmentoftheCentralGovemmentshallnotordinarilvexceedfourvears.

1lpage



N,
.No.P3. ame  of  theost o. of post Pay scale (Rs..)

Eligibility conditionstIGovernment  or  State

Deputy 02 Pay Matrix Level   -11(Rs67700-208700) C)fflcers  of the  Gen  ra  .GovernmentorSupreme Court or High  Court

Registrar(General or   District   Courts   or   Statutory/Autonomous
bodies having  pensionery benefits  :

Central ServiceGroup'A'
(a)         (i)   holding analogous  poston regularbasisintheparentcad,reor

Gazetted,(Non- Department;  or

Ministerial)1
(ii)    with  Five  years  regular  se.rvice  intheparentcadreorDepartmentinpostsinlevel-10ofthepaymatrix;or

(iii)    vyith  Six  years  regular  service  intheparentcadreorDepartmentinpostsinlevel-8ofthepaymatrix:or

(iv)         With      Seven      years      regularServiceintheparentcadreorDepartmentinpostsinlevel-7ofthe

pay matrix:  and

(b)         having   fiive    years    of   experience    inpersonnelandAdministrativeorJudicial

work.Desirable:  Possessing  a degree in Law from

a recognised  University.

Note:  The  period  of  deputation  including  theperiodofdeputationinanotherex-cadrepostheldimmediatelyprecedingthisappointmentir`thesameorsomeotherOrganizationorDepartmentoftheCentralGovernmentshaHnotordinarilexceedthreeears.isedAccountsCadreof

4.
g:::rt:"ero,-Accounts

01                  +eI) Pay Matrix Level   -11(Rs67700-208700) Officer  of  the  organtheCentralGovernment:-

(i)            holdinganalogouspostsonregular

(General
basis;  or

Central Servic•Group,A'
(ii)           withfiveyears  ofregularservice  inLevel-10inthepaymatrix(Rs.56100~

GazettedNon-Ministeria 177500).Note:The  peri6d    of   deputation    includingperiodofdeputationinanotherex-cadrepostheldimmediatelyprecedingthisappointmentinthesameorotherOrganizationorDepartmentoftheCentralGovernmentshannotordinarilexceedthreeears.

2lpa8e



No.
Name  of  the Post

o.ofost Pay scale (Rs.)
Eligibility  conditions

5. DeputyDirector     . 01 Pay Matrix Level   -  11 Officers  under  Central  Government  or  State

(Documentation) (Rs 67700-208700) Government or Supreme  Court or High  Court
or   District   Court.s   or   Statutory/Autonomous

(General Central bodies having  pensionery benefits :

Service Group 'A'Gazetted,
(a)         (i)     holding   analogous   post  on  regula

(Non-Ministerial) basis   in  the   parent  cadre                      o
department;                                                       o

(ii)    with  Five  years  regular  servlce  in
the   parent   cadre   or   Department   in
posts in level -10   of the pay matrix;  or

(ii.i)     with  Six  years  regular  service  in
the   parent   cadre   or   Department   in
Posts in level -8 of the pay matrix;  or

(iv)         With      Seven      years      regular
service     in.     the      parent     cadre      or
Department  in  posts  in  level-  7  of  the

pay matrix;  and

(b)         (i)            possessing         the         following
educational  qualification,  namely;

Essential:  Degree of a recognised
University or equivalent.

Desirable :  Degree in  Law ;  and

.(ii)            having   five   years   professional
experience  in  a  Library  under  Central
Govt  or  State  Govt  or  Autonomous  or
Statutory organisation  or Public Sector
Unit     or     University     or     recognised
research     institution     or     educational
institution.

Note:    The    period    of.  deputation    including

period of deputation  in another ex-cadre  post
held  immediately  preceding  this  appointment
in. the  same  or  some  other  Organization   or
department  of  the  Central  Government  shall
not ordinarily exceed three years.

3  I  page



No.
Name  of  the Post

o.ofost Pay scale (Rs.)
Eligibility  conditionsIG        ent    ar

6.07. Principal PrivateSecretary(GeneralCentralServiceGroup`A'
'02

Pay Matrix Level   -  11(Rs67700-208700) eno   ra     ers    ln       enra        overnm
State   Government  ,   or   Supreme   Court   or
High        Court        or       District       'Courts        orStatutory/Autonomousbodieshaving

pensionary benefits:

Gazetted,Ministerial)
(a)    holding  analogous  post  on  regular  basisintheparentcadreordepartment;or

(b)      with   six   years   regular   service   in   theparentcadreordepartmentinpostsin

Level - 8 of the Pay Matrix;  or

(c)   with  seven years  in  regular service  in theparentcadreordepartmentinpostsin

Level -7 of the Pay Matrix.

Desirable: -Knowledge in  computer
operation.Note:Theperiodofdeputation  including  theperiodofdeputationinanotherex-cadrepostheldimmediatelyprecedingthisapp6intment

in  the  same  or  some  other  Organization  or
department  of the  Central  Government  shall
ordinarily not exceed three years.

Assistant 01 Pay Matrix   Level - 9 Officers working  under Central  Government orStateGovernmentorSupremeCourtorHigh

Registrar(Protocol) (Rs 53100-167800)
Court         or          Subordinate         Courts          or
Statutory/Autonomous           bodies           having

(General CentralService, pensionary benefits:

(a)     Holding   (i)       analogous   post  on   regular
Group .8'GazettedNon-Ministerial) basis in parent cadre or department;  or(ii)postinlevel8ofthepay   matrix(R.s.47600-151100)withtwoyearsregular

service,in the grade,  or(iii)postinlevel7of the  pay  matrix  (44909`142400)withthreeyearsregulars`ervlceln

the grade:  and(b)Essential    :    possessing   the   followingeducationalqualificationsandexperience,

namely• (i)            degree.      of       a        recognizedUniversityorequivalent:and

(ii)            having  2  years   experience   in
protocol   related work.

Desirable:  Degree in Law and having
experience in protocol work.

4  I  page



No. g:Fte  Of  the    r.Ofpost
Pay scale (Rs.) Eligibility  conditions

Note:  The  period  of  deputatlon   Including  the

period  of deputation  in  another  ex  cadre  post
held  immediately  preceding  this  appointment
in         the         same         or         some         other
organisation/department       of      the       Central
Government  shall  ordinarily  not  exceed ,three
years.

08. Private 02 Pay Matrix   Level   - 7 Stenographer in  Central  Government  or

Secretary (Rs 44900-142400) State  Government  or Supreme  Court  or  Hlgh
Court         or         Subordinate         Courts          or

(General Central•Service.Group`8'
Statutory/Autonomous           bodies           having
pensionary benefits,  holding:

Gazetted,Ministerial)
(i)         analogous  post  on  regular  basis  in
parent cadre or department;  or

(ii)        a   post  in  the   Level-   6   of  the   Pay
Matrix  (Rs  35400-112400)  with  five years
regular service in the grade.

Note:  The  period  of  deputation  including  the

period  of deputation  in  another ex-cadre  post
held  immediately  preceding  the  appointment
in  the  same  or  some  other  Organization  or
department  of  the  Central  Government  shal.I
ordinarily not exceed three years.

9. Tribunal 01 Pay Matrix Level   -7 Persons working  under Central Govt or
Officers/Section (Rs 44900-142400) State  Govt   or  Supreme  Court  or  Hlgh  Court
OfficersGeneral CentralServiceGroup''8'Gazetted. or                subordinate                Courts                or

Statutory/Autonomous          bodies          having
pensionary benefits:

(a)   holding
Non-Ministerialj (i)            analogous      post      on      regula

basis in parent cadre or department.,  or

(ii)           post  in  the  level  5  of  the  pay
matrix   (   Rs   29200-92300)   with   five
years   regular   service   in   the   grade,.

.and

(b)          possessing  the  following  educational
qualifications  and  experience:

(i)            Degree       of      a       recognised
University:  and

(ii)           having   2. years   experience   in
personnel,    administrative   or   judicial
work.

Desirable: -Degree in Law.



.    Name   of  thepost      o.of              Payscale(Rs.)NoOst
Eligibility  conditions I

Note:  The  period  of  deputation  including  theperiodofdeputationinanotherex-cadrepostheldimmediately.precedingthisappointmentinthesameorsomeotherOrganizationor  .departmentoftheCentralGovernmentshall,ordinarilynotexceedthreeyears.aisedAccounts

10
Accounts Officer 02 Pay Matrix   Level - 7(Rs44900-142400)

Officer    of    the    org   nCadreoftheCentralGovernment:-

(General CentralServiceGroup`8,Nan-Gazetted,Non-Ministerial) (i)    holding    analogous    posts    on    regular
basis;    or

(ii)          Jilnior    Accounts     Officer    of     theorganisedAccountsCadreoftheCentralGovernment/anyBenchoftheArmedForcesTribunalintheLevel,6inthePayMatrix(Rs35400-112400)withfiveyearsofregularserviceinthegrade.

Note:   The   period   of  deputation   includingtheperiodofdeputationinanotherex-cadrepostheldimmediatelyprecedingthisappointmentinthesameorotherOrganizationordepartmentoftheCentralGov-emmentshall.notordinarilyexceed

three years.Officials       working       under       Central

11. Assistant(GeneralCentral
03

Pay Matrix   Level   -6(Rs35400-112400)
Government      or      State      Gov6rnment      orSupremeCourtorHighCourtorSubordinateCourtsorStatutory/Autonomousbodies

Service,Group'8'Non-GazettedMinisterial) having  pensionary   benefits:

(a)|'|sjsh.old;::eninc#guo;:d:3:trt°mnernet::'rar

(ii)      UpperDivisionclerksinlevel4       ofthepaymatrix(Rs25500,81100)with10yearsregularserviceinthegradelnCentralGovernmentor.StateGovernmentorSupremeCourtor

High Court or Subordinate Courts.

6]Page



S.N Name  of  the Post
B:;tof

Pay scale (Rs.) Eligibility conditions

0.

b)     (i)      Possessing Degree from recognised
University;  and

(ii)     having     2     years     experience     in
establishment,           administration           or
Accounts.

Note:.  The  period  of  deputation  including  the

period  of deputation  in  another  ex-cadre  post
held  immediately  preceding  this  appointment
in  the  same  or  some  other  Organization  or
department  of  the  Central  Government  shall
ordinarily not exceed three vears.Stenographersofthe         Central

12. Tribunal Master/ 05 Pay Matrix  Level - 6 Government    or    Armed     Forces    or    State
Stenographer (Rs 35400-112400) Government or Supreme Court or High Courts
Grade-`I, or    District    Corirt    or    Statutory/Autonomous

(General CentralServicesGroup'8'NonGazetted'Ministerial)
bodies having  pensionary benefits holdlng:

(i)    the analogous   post  on regular basis
in  parent cadre or department;  or

(ii)   post    in    Level    4    of    the   Pay    Matrix
(Rs 25500-81100) with  10 years regular
service in the grade.

Note:  The  period  of  deputation  including 'the
period  of deputation  in  another  ex-cadre  post
held  immediately  preceding  the  appointment
in  the  same  or  some  other  Organization  or
department   of   the   Armed    Forces   Central
Government  shall  ordinarily  not  exceed  three
years.Officers under the Central  Government:

13. Junior Accounts 02 Pay Matrix  Level -  6
• Officer•(General Central (Rs 35400-112400)

(a)  (i)    holding   analogous   posts   on   regular
basis  in  the  parent  cadre  or  Department;

Service Group `8' Or

Non-Gazetted, (ii)  with  six years  service  in  the  level-5  in
Non-Ministerial) the      Pay      Matrix      (Rs      29200-92300)

rendered    after   appointment   thereto   on
regular basis,  and

(b) who  have  under gone  training  in  cash  and
accounts  work  in  the   institute   of  Secretariat
training   and   management   or   an   equivalent
course from  a  recognised  institute  and  having
two  years  experience  of  cash  accounts  and
budget`work.
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S. Name  of  the Post o.ofost Pay scale (Rs.) Eligibility conditions

No.

Note:  The`period  of  deputation  including  theperiodofdeputation.inanotherex-cadrepostheldimmediatelyprecedingthisappointmentinthesameorotherOrganizationordepartmentoftheCentralGovernmentshallnotordinarilyexceedthreeyears.tlGovtorstateGovtor

14. Upper DivisionClerk(GeneralCentral 01 Pay Matrix   Level -  4(Rs25500-81100) Offlcers from Cen  raTribunalsorCommissions   or Statutory Bodies or

Courts  :-(i)holding  analogous, posts  on  regular  basis  ;

Service Group 'C'Non-Gazetted,Ministerial) Or

(ii)   holding the post in the Pay Matrix Level-2(Rs19900-63200)witheightyearsregular

service.

Note:    The   period   of   deputation   includingperiodofdeputationinanotherexlcadrepost,heldimmediatelyprecedingth.IsappointmentinthesameorsomeotherorganizationordepartmentoftheCentralGovernmentshallordinarilynottoexceed

three years.

2          The  pay  of the  officer  selected  on  deputatlon  basis  will  be  governed  by  DoP&T  O.M   No   6/8/2009-
Estt(Pay-ll)dated17.06.2010,as[amended,fromtin|etotime.

:orco:s[:e::tT:#Toern:a:pooTLct:r::f:hnedf:::teart,%rnads,#:r,;:e:nd:,:::;t,,,::,sot¢f,:r:hmeotAor#onr:te:eT:,,;gj:,ae,
shall`notbeeligibleforconsiderationforappointmentsbypromotionchannel.

4.         The  maximum  age  limit  for  appointment  by  deputation  shaw  not  exceed  56  years  wlth  a  resldual
serviceoffouryearsontheclosingdateofreceiptofapplications.

5.         The appkcation in the  prescribed  pro forma  (Annexure-I)  of the  ehgible  offlcer,  who  can  be  spared  inI.--- I-J.i.L^  Drinrin][Pani<trar   Armed  ForcesTribunal,  PrincipalRegistrar, Armed  Fo.rces Tribunal,  Principal
r`ec!  h`, +ha  nanartment bv O1§t   DeceLm±e±.

5.             I he  appllcatioli  iu  ilic:  twc;ou„u.u  r._._ .... __  `_

theeventofhis/herselectionmaybeforwardedtothePrincipatRegistrar,ArmedForcesI.-.     I  hi--I-`JIH   c`^^+hrl   pk'   Pliram   NewDe|hi-||0066bytheDepartmentby

!:£:h.avy:;twB]|:Ck;¥:'t`;:::::rs~';fRt.hKeE:rnau:,'8::f,g:i:i'aTR::ourt°s°f:¥;h':i=:t`fiJ':";;I;r`s'oiiF5iafiaia5i=
=g with Vigilanc-e Clearance Certmcate.
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•   6.          The  applications  received  without  supporting  documents,  photograph,  unsigned  and  incomplete  in

any manner,  §hall be summarily rejected.

7.          It may please  be  noted that this  office  is  not yet  enlisted  in  the  Directorate  of Estate for allotment  of
GPFIA (General Pool  F`esidential Accommodation).

8.         Number of vacancies reflected above may vary. \-
(Dharmender Rana)
Principal  Registrar

Enclosure:   Annexure-1
i,

Distribution  :i

1.           The secretary General, Supreme court of India
2.            The  Registrar General,  All  High  courts with  a  request to  circulate the  same  amongst eligible  officers

of Registry and District Courts.

2:         I#i:r::PtajuRd:%!_S{trars::sn,tor:'jAudd:::jitjrsaEvaez:rrjjbcuonua[I gee,¥:.Delhi
5.           The secretary General,  National Human  Rights commission,  New Delhi.
6.           The Registrar,  National company LawAppellate Tribunal,  New Delhi.
7.           The Registrar,  National company LawTribunal,  New Delhi.
8.           the under secretary, MOD, AFT cell, New Delhi
9.           Recruitment cell, Rajya sabha secretariat with a requestto circulatethe same in your secretariat.
10.         Recruitment cell, Loksabha secretariat, with a request to circulate the same in your secretariat
11.         The Registrar university of Delhi with  a request to circulate the same amongst eligible officers.
12.         The  Registrar  University  of  Dr.  B.R.  Ambedkar  University  Delhi  with  a  req.uest to.circulate  the  same

amongst eligible officers,
13.         The  Registrar  University  of  Jawaharlal  Nehru  University  Delhi  with  a  request  to  circulate  the  same

amongst eligible officers.
14.         The  Registrar University  of Jamia  Millia  lslamia  Unive'rsity  Delhi  with  a  request to  circulate  the  same

amongst eligible officers.
15.         The   Registrar   University   of   Guru   Gobind   Singh   Delhi   with   a   request   to   circulate   the   same

amongst eligible officers.
16.         The    Registrar   Delhi   Technological    University   of   Delhi   with    a   request   to   circulate   the   same

amongst eligible officers.
17.         The   Registrar   Indian   Law   Institute.  Delhi   with   a   request  to   circulate  the   same   amongst   eligible

officers.
18.         Directorate General of Employment,  Ministry            -

•   cifLabour and  Employment,.NCS    Coordination

Section   Shram Shakti Bhawan,  Rafi  Marg,
New Delhi  110001  ,  Email - dda-dciet®nic.in

19.          ITcell  ln-charge,AFT(PB)

20.         The JAG Branch Army/Navy/Air Force,  New Delhi

21.          All  Ministries  of Gol.

9.I   P  a  g  e

You are requested to upload the said
advertisement in NCS  portal.

You are hereby advised to  upload the said
advertisement in AFT(PB) website,ww\iv.
aftdelhi.nic.in_  ahd  also upload  in  DoP&T
website and confirm.
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TheChiefSecretary,Govt.ofNCTD,DelhiSecretariat,I.P.Estate,NewDelhi-110002

ControllerGeneralofDefenceAccounts,UlanBatarRoad,Palam,DelhiCantt-110010

Office  of  the  Controller  General  of  Accounts,  Mahalekha  Niuyantrak  Bhawa"  Ministry  of  Finance,
GPO Complex BIock-E, Aviation Colony INA Colony,  Delhi -110023

Office   Of  the   Comptroller   &   Auditor   General.  of   India,   Pockel9,   Deen   Dayal   Upadhyaya   Ma'rg.
New Delhi.

26.         Office copy.

10  I   P  a`g  e



your signature,  if tOffice/Institutionhe space belPostheldonow is  insuffi cient.

From To Pay Band and Nature of Duties (in detai

egl,,ar b:si rade Pay/Pay highlighting  Experience
Gale of the  post required for the post
eld  on regularbasis . applied for
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T  t  I        oluments    ermonthnowdrawn14.     ,oa  emBasispainthepB
Grade Pay Total Emoluments

15.    In  case the applicant belongs to an  Organization which is  not following the Central  Government Pay-
scale,thelatestsalaryslipissuedbytheorganizationshowingthefollowingdetailsmay.beenclosed.

Basic Pay with Scale of Pay andrateofincrement Dearness  Pay/interim  relief/otherAllowancesetc.,(withbreak-updetails Total Emoluments

information,  if any,relevant to the

post you  applied for in support of your suitability for
the post.   This among other things may provide
information with regard to (i)  additional academic
qualifications  (ii)   professional  training and  (iii)   work
experience over and above prescribed in the Vacancy
Circular/Advertisement)

the Scheduled Castes, the

16.      Additional

17.   Whether belongs to
Sch6duled Tribes. the Other Backward Classes,  and
other s ecial  Gate

I  have  carefully  gone  through  the  vacancy  circular/advertisement  and  I  am  weH  aware  that  the

information  furnished  in  the  Curriculum  Vitae  duly  supported  by  the  documents  in  respect  of,  Essential
QualificationAVork  Experience  submitted  by me will  also  be  assessed  by the Selection  Committee  at the
time of selection for the  post.   The  information/details  provided  by me  are  correct  and  true  to.the  best of
myknowledgeandnomaterialfacthavingabearingonmyselectionhasbeeisuppressed/withheid.

(Signature of the candidate)

Date:

13  I  P  a  8  e





Certification  by the Employer/Cadre Controlling Authority

The   information/details   provided   in  the.above   application   by  the   applicant  are  true   and

correct  as   per  the  facts.available  on  records.     He/She   possess   educational  qualifications   and

experience mentioned in the vacancy Circular.   If selected,  he/she win be  relieved immediately.

2.          Also certified that;

(i)          There is  no vigilance or disciplinary case pending/contemplated  against shri/Smt.

(ii)          His/Herintegrity is  certified.

(iii)        His/Her cR  Dossier in  original  is  enclosed/photocopies of the ACRs  for the  last 5 years duly

attested by an officer of the rank of Under Secretary of the Govt.  of India  or above are enclosed.

(iv)        No  major/minor  penalty  has  been  imposed  on  him/her  during  the  last  10  years  OrA  list  of

major/minor  penalties  imposed  on  him/her  during  the  last  10  years  is  enclosed  (as  the  case  may

be)'

Countersigned

(Authority with  Seal)

Employer/Cadre  Controlling

14  I  P  a  8  e
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